OFFICE OF THE SECRETARY-CUM-COMMISSIONER
DEVELOPMENT DEPARTMENT, GOVT. OF NCT OF DELHI
5/9, UNDER HILL ROAD, DELHI-110054

F. No. 4(30)/PD(RD)/Vidhan Sabha/2021/ ) S—\’l Dated: 27/07/2021

To,
The Deputy Secretary(Question Branch)
Delhi Legislative Assembly
Old Sectt, Delhi-110054

Sub : Delni Legislative Assembly Unstarred question No.59 asked by Hon'ble
Sh.Rambir Singh Bidhudi

Sir,

With reference to above cited subject, | am directed to forward herewith 100
copies of reply of the above question, duly authenticated by the competent authority.
Reply is also being provided in soft copy PDF format.

ours faithfully

(KAMAL KUMAR)
SECTION OFFICER/AAO(RD)
Encl : As above.

F. No. 4(38)/PD(RD)/Vidhan Sabha/2021/ Dated: 27/07/2021

Copy forwarded to

1. OSD to Hon'ble Deputy Chief Minister, Govt. of NCT of Delhi, 7" Level, A-
Wing, Delhi Secretariat, |.P.Estate, Delhi-110002.

2 The Director, Directorate of Information and Publicity, Govt. of NCT of Delhi,
Old Sectt., Delhi along with 150 copies of the reply of the above referred DLA
Unstarred question for distribution of the house.

(KAMAL KUMAR)
SECTION OFFICER/AAO(RD)
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Report of RD work of Sanctioned scheme for the year 2020-21 Head 2515
S.No. AC Distt. | Nature Work village |Estimate| A&ES Executin| Area |Sanction| CD
Name. of work amount |Sanction g MP/MLA | Date
(in lacs) ed Agency
1 2 3 4 5 6 7 8 9 10 11 12
1 Matiala South MPCC | Repair/Renovation of the Daurala 64.14 34.49 1&FC Sh.Gulab | Sanction CDI
West Barat MPCC Barat Ghar of Singh 19.03.21
Ghar Village Daur4ala in
Najafgarh Block in (Matiala
Constituency AC-34)
2 Matiala South MPCC Renovation of MPCC | Badusarai| 40.66 21.86 1&FC Sh.Gulab | Sanction CcDI
West Barat Barat Ghar in Village Singh 19.03.21
Ghar Badusarai in Najafgarh
Block in (Matiala
Constituency AC-34)
3 Matiala South MPCC | Repair/Renovation work of | Shikarpur 38.45 20.67 I&FC | Sh.Gulab | Sanction cDI
West Barat | the MPCC Barat Ghar of Singh 19.03.21
Ghar Village Shikarpur in
Najafgarh Block in (Matiala
Constituency AC-34)
< Matiala South MPCC Repair/Renovation of Rawta 53.81 2893 1&FC Sh.Gulab | Sanction CDI
West Barat |existing MPCC Barat Ghar Singh 19.03.21
Ghar at Village Rawta in
(Matiala assembly
Constituency AC-34)
Matiala South MPCC | Repair/Renovation of the | Daulatpur 44,73 24.05 I&FC Sh.Gulab | Sancticn CDI
West Barat MPCC Barat Ghar in Singh 19.03.21
Ghar Village Daulatpur in
Najafgarh Block in
(Matiala Constituency AC-
34)




